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296 of the Constitution assuming to
himsel! all functions of the Govern-
ment of the State of Rajasthan, pub-
lished in Notification No. GSR. 345
in Geazette of India dated the 13th
March, 1887, under article 358 (3) of
the Constitution, [Placed in the Lib-
rary, See No. LT-11/67].

Shri 8. M. Banerjee (Xanpur):
What is it that he is reading out”
Tt is not there on the Order Paper.

Shri Vidya Charan Shukia:
to lay on the Table—

1 beg

Order dated the 13th March, 1867
made by the President 1
pursuance of sub-clause (i)

of clause (c) of the above
Proclamation {Placed 1in
the Library. See No. LT-
11/67].

Summary of the Report of the
Governor of Rajasthan dated
the 12th March, 1967 to the
President. [Placed in the Lib-
rary, See No. LT-12/67].

12,12 hrs,

COMMITTEE ON PUBLIC UNDER-
TAKINGS

THIRTY-FIFTH AND THIRTY-SIXTH REPORTS

Secretary: Sir, the Chairman, Com-
mittee on Public Undertakings pre-
tented to the Speaker on the 3Ird
March, 1967, the following Reports:

1. Thirty-fifth Report of the Com-
mittee on Public Undertakings
on the Indian Oil Corporation
Ltd. (Marketing Division)

2. Thirty-sixth Report of the Com-
mittee on Public Undertakings
on the Indian Qil Corporation
Ltd. (Refiners Division).

The Speaker ordered printing, pub-
lication and circulation of these Re-
ports under rule 280 of the Rules of
Procedure and Conduct of Business

Diu Budget 1967-68

I lay a copy each of these two Re-
ports on the Table of the House

12.13 hrs.

GOA, DAMAN AND DIU BUDGET.
19687-68

Mr. Speaker: Now, Shri Morar)!
Desai

Y warcorer ypay  fxeeft e . e
HEr, AT qaAgT WG wrEY &y Ay
Hrerea 3 fedY warew fafree At
3, A o AT g ener § wrfezge
¥ fames & o7 vEa F ot fawre
2 qdy ST AT gTIW A v
frar s, e @ fame?

Mr, Speaker: That has nothing to
do with the matter which we are dis-
cussing now

ot WUt W W G AR R
wgAr gz ¥ R <Y s v dw fdy
gy fafaeer ag ge F & A fis e
#) I wrg o Y § 7 0 Ferdt smew
fafreer st & <A fa & s W
g & fodt wraw fefres & w2 a7 ooy
frafes 7 & Fife wrfzegqeT ¥ o
w1 #r¢ v A @ £ o

Mr. Speaker: There 1s no pont of
order.

Shri Kanwar Lal Gupta: You have
not allowed me to complete my point

Mr. Bpeaker: Let him please re-
sume his seat. He may kindly excuse
me. There is no point of order.

The Deputy Prime Minister and
Minister of Finanoe (Shri Morarji
Desal): 1 beg to present a statement
of the estimated receipts and ex-
penditure of the Union territory of
Goa, Daman and Diu for the year
1967-88.



